SCHEDULE II
FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHREEM CORPORATION LIMITED

S1. No.[Particulars Details

1 Name of Corporate Debtor M/S SHREEM CORPORATION LIMITED

2 Date of Incorporation 05.01.2008

3 Authority of Incorporation Registrar of Companies, Maharashtra under The
Companies Act, 2013

4 CIN U74999MH2008PLC177416

5 Registered Office Address Flat No. 101, OG-III, Oberoi Garden, Thakur
Village Off Western Express Highway, Kandivali
(E), Mumbai 400101, Maharashtra

6 Date of Closure of CIRP 15.05.2026

7 Liquidation Commencement Date 15.05.2026

8 Liquidator Name & Registration No. [Name: Ms. Ritu Rastogi
Registration No.: IBBI/IPA-001/IP-P00204/2017-
2018/10393

9 Liquidator Address & Email D-1 B, 9 A, D Block, Janak Puri
New Delhi, NCT of Delhi, 110058
Email: ritu rastogil @yahoo.co.in

10 Correspondence Address & Email ~ D-1 B, 9 A, D Block, Janak Puri
New Delhi, NCT of Delhi, 110058
Email: lig.shreemcorpltd@gmail.com

11 Last Date for Submission of Claims [14.06.2026

Notice is hereby given that the National Company Law Tribunal, Court-V, Mumbai Bench, has
ordered the commencement of liquidation of Shreem Corporation Limited on 15.05.2026.

The stakeholders of Shreem Corporation Limited are hereby called upon to submit their claims
with proof on or before 14.06.2026, to the Liquidator at the address mentioned under Item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit their claims with proof in person, by post, or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016 shall be deemed to be submitted under section 38.

Name and Signature of the Liquidator: CA Ritu

Rastogi
Date and Place: 18.05.2026, Mumbai
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E-AUCTION NOTICE
Sala of Assats of Carporate Dehrnl':';un lEuIar-:Iab:unr-*E BE‘IIE under te Insalvency and SCHEDULE Il EORM B Recovery, Legal and Fraud Prevention Section, Regional Office, Mumbai Narth (DP 8354)
Bankruplcy Code, 2018 riw BB (Liquidation Process) RegulaSors, 2016 A Kohinoor Bldg, Il Floor, Veer Savarkar Marg, Opp.Shree Siddhivinayak Mandir, Prabhadevi. Mumbai - 400025,
Date and Time of E-Auction: 01 June, 2026 from 11:00 AM 1o 02:00 PM PUBLIC ANNOUNCEMENT Emall ID:recoveryronorthi@canarabank.com Mobile No. 8655963283, 8655963269 ——

(With the unlimited extenslon of 10 minutes each)
E-auction platform hitps: iMbaanknet.com/ [Bank Asset Auction Metwork)

(Remdation 12 af the irsolvency and Banknugizy Board of india (Liquidation Prooess) Regulations, 20496

Ref: CB/2ZB95/LAXMAN CHAVAN/SARFAESI-13(2)/2026 Date.04.05.2026

PROPERTY

FOR THE ATTENTION OF THE STAKEHOLDERS OF
Detaits of Assels H;w anllncﬁwhl SHREEM CORPORATION LIMITED DEMAND NOTICE [SECTION 13({2)]
. 5 PARTICULARS DETAILS To
?5:&%;;%%??;?[%%?%%?;&% ? 7.2055 7064 7200000~ |E'EI:II:I 000.- 1. | Kame of Camporale Debio M3 SHEEEM CORPORATION LIMITED Shri.Laxman Mahadev Chavan S/o Shri.Mahadev Sitaram Chavan (Borrower and Guarantor), Registered BUSINESS PREMISES
Hmtammméw.ﬁm-MEESq b i : M, [ Skl 7| Date of bcorporation of Corporese Dabiar | 05,01, 2008 E‘lﬂcﬁ ah 291, Juhu Supreme Shopping Center, Gulmeohar X Road MNo.3, JVPD Scheme, Mumbal - 400 045
. ) = . obile Ma. 9920872908

OFFICE space available
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Mumbai: Iconic

&
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incorporated | Registered

Carpoeate [dentily nurmbest mited labiliy
Igenlity mumber of corporets cabbor

!hli tsrar of Companias, Mabarashlra
unoer the Companies Adt, 2013
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30° May, 2026, in the manner mentioned
| in detail E-auction Process Documant A
Fn:lm 1B“H35riﬂiﬁm 10* Fla:.' 20736,

Last data of submission of
Eligibfity Documants

Inspaction DTAEEEE of Comporate DEI:I'I-E'I'

Shri.Laxman Mahadev Chavan S/o Shri.Mahadev Sitaram Chavan (Borrower and Guarantor)
Smit. Surekha Laxman Chavan W/o Shri. Laxman Mahadev Chavan (Mortgagor and Guarantor), Residing at
Flat No. 903 & 904, 9th Floor, Park Vistas. Park Darshan Co Op Hsg Society Ltd, Lallubhai Park, Road Mo, 2,

400 058. Mobile No. 8920872908

Last Dt for subrission of Eamest Morey Degosi| 30° May, 2028,
Digke and time of E-Auction for gualified bidders

Terms & Conditions of the zale is as under:

1. E-Auction will ba condusiad on “AS 15 WHERE |57, "AS IS WHAT 15", “WHATEVER THERE 5
BASIS" AND “NO RECOURSE BASIS" as such sale is withoud any kind of warmantes and 7

after consultation wilh the Stakehoider Corsuliation Commiltes,

B In e he highest Bidor |5 fourel 10 be inebgible, B Lipadator may i consulation with conssdtagon Tl
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ety { poberitslimamstantadder wilhoud assigning any neasanand withoubany okl

| 01" June, 2026 from 19:00 AM to D2:00 PM

The bid form along wilh detaied larms & conditions of $e complabe E-auchion procass can be
dawnlaaded fram the wakbsite hips: fheanknet com!

3. The prospeclive bidders shall during the submission of ECH submil an undestaking Bt they do nod g
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Last date far sabmizzion of Clams

14,06, 20156

The slakehioklers af Shreem Corpo

Wk;?hereby given that the Mationad Eﬂmﬁny Law Tribumal, Court-, Mumnal Bench, has ardensd the
commencEment of bguidalion of Shreem Coparatian Linitedan 15,05, 2026,
raifiom Lirmiled ana feraby calked upon b subenil their dlaims with proof
onorbedora 14,06 2056, to the Liguidsator 8t the sddress mensoned under tem ha. 10,
The financial crecitam shall subenil Sair claine with proof iy escioni: meana anly. A athes credBars may

Telephone Exchange, Andherl West, Mumbai -

Shri.Laxman Mahadev Chavan S/o Shri.Mahadev Sitaram Chavan {Borrower and Guarantor)

Smt. Surekha Laxman Chavan W/o Shri. (Mortgagor and Guarantor), Alsa residing at, Flat No 105, 1st Floor, “F°
Wing, Balaji Green City, Opp. Pen RTO Office, At Utkarsh Magar, Pen, Dist, Raigad, Maharshira — 402 107, Mobile
No. 9920872908,

That Shri. Laxman Mahadev Chavan S/o Shri. Mahadev Sitaram Chavan (Guarantor) and Smt Surekha Laxman
Chavan W/o Shri Laxman Mahadev Chavan {(Guarantor and Mortgager) has availed the following loans/credit
facilities from our Mahavir Nagar Kandivill West Mumbai Branch [2899) Branch from time o time:

The above said loan/credit faciliies are duly secured by way of morigage of the assets mora

Specifically described In the schedule hereunder, by virtue of the relevant documents

executed by you i our favour, Since you had failed o discharge yowr liabilities as per the terms and condifions
stipulated, the bank has classified the debt as NPA on 30.04.2026 Hence, we hereby Bsue this notice to you under
section 13 (2] of the subject Act calling upon you to discharge the entire liability of Rs.2,03,34,023.31 (Rupees
Two Crores Three Lakhs Thirty Four Thousand Twenty Three and Thirty One Paise Only) wilh acerued and up
to date interest and other expenses, within sixty days from the date of the notice, faifing which we shall exercise all

corporate tower with
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End users or HNIs can

Inclemaities through sgproved servics provider Bank Asset Auction Relwark GCorporate Debtor Dear S, . - T e send their enquiries to
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Inefigibie allor submissional EOI, the Earnesi Maney Depasted shall ba forfeilad, Email: ity Fastos | @vahoo o Sr LIABILITY AS ON RATE OF

4. The Liquicalor shall, within Fiee Gays of declaring the highes! bidder, conduct due dilgence and | |- : it _raslogrgyanca.co. : e Loan No LOAN AMOUNT | Nature of Loan/Limit o alonich WiTEREET 0071035017-1
werify the afigiiity of the highest bidder and prasenl the same befara the Siakeholders Cansuitation 10. | Addrass and e-mail o ba usad iar 0-16, 8 A O Bfock, Janak Purd New Dalhi, ! :
Committes. The Liguidator shall declars the highest bidder & the succassful bidder orreject such ted coemespancence with the Liguidator NCT of Dedhy, 110058 1 125007257506 3 00,00,000.00 2000-MESME-OD/OCT Bs.2 03.34.023.31 10.25%
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Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
its contents. The Indian Express (P
Limited cannot be held responsible for
such contents, nor for any loss or damage

T Al ihe terms and condlions ane 4o be mandalorly referred from The detalied E-Auchan Process
Document, price fo submession of EMD and participaton in tha procass,

B In caze the bidder fas any queries regarding the avction process, they may refer fo the
Auction Guide for Buyers avallable on the website hitps:(basnknetcony, For further
assistance, bidders may confact the helpline af +371 83972 20220 or write fo

subemi their claims with proafin persan, By post, 6 by lecinoni; means,
Subimission of false ar migeading prosf of claims shak allract panalies.

Incasa & stakeholdar does not submit &= daims during the liquideton process, fhe daims submitbed by
such stakeholder during the coparate nsahvancy resplubion process undes the Insclvency and Bardrupicy
Beard of Indea [ Insalvency Resolufion Process for Corporale Persans) Reguations, 2016 shall be desmed

incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend

ar any of the rights under Secticn 1314} of the subject Act,

Furiher, you are hareby restrained from-dealing with any of the secured assets mentioned in the
schadule in-any manner whalsoever, withaul our prior congent, This s without prejudics o any
ather rights avallable 1o us under the subject Act and/or any other [aw in force,

suppart baanknef@ipsbailiance com. to be-submitted under section 38, S : - that readers make necessary inquiries
The detailed Terms & Conditions of the sale - Refer E Auction Process Document. g | | Mame znd Signature of the Liquidator: CARIty Rastagl :g:irla%tltgﬂit‘;ﬂrréﬁ;pnwgg;& E:gﬁg:;mnf sub-section (8) of Section 13 of the SARFAESI Act, in respect of time before sending any monies Zr eﬂtering
Drate: 18.05.2026 SOLVENZAADVISORY LLP | | Date andPlace: 12.05.2028. Mumbal ; : into any agreements with advertisers or

[Formary knawn as SSARVI RESOLUTION SERVICES LLP) The demand. notice had also been issued 10 you by Registered Post to your last known address availlable in the

Place: Navi Mumbai otherwise acting on an advertisement in
W R Liquitiator — Specifc Allays Privats Liited Branch record. any manner whatsoever
IBE! Reg. No: |BBUIPE-0144/1PA-1/2022-23/50008 N _ SCHEDULE | Bkt Aeablodleniadidt
Emall 10 iporashantiain@omai com; drp.specificaloveBomal com, solenze peidomail.com The specilic details of the assats Morgaged/Hypothecaled are anumeratad hereunder.

Sr No Movable

1 Hypothecation of Stocks, Book Debts and Receivables Cerzal security
Id : 40008762080, 400087320567

Mame of Title holdar
M5 Laxman Mahadev Chavan
(Proprietor; Shri. Laxman
Mghadev Chavan S/o Shri
Mahadev Sitaram Chavan)

OSWAL PUMPS LIMITED

Registered Office: Oswal Estate, NH-1, Kutail Road, P. O. Kutail,
Distt. = Karnal, Haryana - 132037, India
CIN No: L74999HRZ003FLCI24254, Website: www.oswalpumps.com
Email Id: investorrelations@oswalpumps.com, T: 9118 4350 0300

Immovable

Smt Surekha Laxman Chavan
Wio Shrl. Laxman Mahadev
Chavan (Guarantor and
Mortgagor)

2 Residential Property:

All that part and parcel of Residential Flat No. 803, 8th Floor, Buidiing
Parkvists, Park Darshan Co Op Hsg Society Ltd, 2nd Road, Opp
Laltubhai Park, Andberi West, Mumbai - 400058. Land Beanng Final
Plot No. 22A & 228, CTS No. 575 at Vileparle

Boundaries of the property

Morth; (id Building. South: Navkar Palace. East:  Railway Track, West:
Lalubhai Park. CERSAL SECURITY ID- 400104164983

DATE: 04.05.2026

PLACE Mumbai
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AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026
The consolidated and standalone audited financial results of the Company for THE QUARTER AND YEAR
ENDED MARCH 31, 2026, approved by the Board of Directorsin its meeting held on May 16, 2026, along with the
Auditor's Audit Reports thereon (expressing an unmodified opinion), as filed with the Stock Exchanges
under Regulations 33 of the SEBI (Listing Obligations & Disclosure Requirements) Regulations, 2015, are
available on the Stock Exchanges websites (www.bseindia.com & www.nseindia.com), the Company's

Authorized Officer
CANARA BAMEK

datel d@ Canara Bank.
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SPECIALISED SME BRANCH, MUMBAI SAKINAKA -2411Masayan Bullding, W Fleor, Kurlasdndherl Read, Sakinaks, Mumbal 400072,
Emﬂ-chz-lﬁgﬂnmhrt.mm. Mabille Mo, 3655055258

DEMAND NOTICE [SECTION 13(2)]

Ref: CB/2411/TECH SUTRE/SARFAESI-13(2)/2026

To
The Director, M/s TECH SUTRE INDUSTRIES LIMITED (Borrower), Regd Ofiice At — A Block, 6th Floor,
Shivsagar Estate, Dr. Annie Besant Road, Worli, Mumbai, Maharashtra — 400018. Mobile No. 8879341583

The Director, M/s TECH SUTRE INDUSTRIES LIMITED (Borrower), Factory Af, Land at Gat Nao. 105, Village
Sutrepada, Taluka & Disfric — Dhule, Maharashtra — 424302, Mobile No. BB79341593

Shri. Vinay Rohidas Patil 5/c Rohidas Patil (Director, Joint Mortgager and Guarantor), Residing at, 301, Puma,
Sir Pochkhanwala Road, Worll, Mumbai — 400 025, Mobile No. 9769111231

Shri. Vinay Rohidas Patil 5/o Rohidas Patil (Director, Joint Mortgager and Guarantor), Also Residing at, 22/23
Meharu Housing Society, Deopur, Jaihind Colany, Dhule, Maharashira — 424 002. Mobile No. 9768111231

Shri. Kunal Rohidas Patil /o Rohidas Chudaman Patil (Guarantor and Joint Mortgager), Residing at, 303,
Fuma, Sir Pochkhanwala Road, Worli, Mumbai — 400 025, Mobile No. 9769111888

Shri. Kunal Rohidas Patil 5/o Rohidas Chudaman Patil {Guarantor and Joint Mortgager), Alsc Residing at,
Plat Mo.23, Neharu Housing Society, Near Mawrang Water Tank, Jaihingd Colony, Dhule, Maharashira — 424 002
Mobile Mo.9769111888

Shri. Kishore Laxman Pawar 5'o Laxman Pawar (Director and Guarantor), Residing af, 8584, Abhyudaya
Magar, Veer Shrkant Keshav Hadkar Marg, Mear Milan Indus, Kalachowkd, Mumbai, Maharashtra — 400 033. Mobile
Mo. 9769118727 / 9930621541

Shri. Anurag Bahadur S/o Virendra Bahadur (Director and Guarantor), 1602, 3B Siddhachal, OH. Pokhran Road
Mo.2 Behind Vazant Vihar Siddhachal Phase 8, Apna Bazar Thane, Maharashira — 400610, Mobile Mo. 98193109997,

website {hl:tps.';" ,"USWGIpumps.c:ﬂmf inmstnr-rerulicms,l" stnu:k-e:-:chungE*submissinnj" } and can also be
Date.04.05.2026

L S TN R B

Isdusn A
X PRESS

accessed by scanning the following Quick Response Code.

s
-I.
2

-|-
=7
—_—

For and on behalf of the Board of Directors of
Oswal Pumps Limited

Vivek Gupta

Chairman and Managing Director
DIN: 00172835

Place:Karnal
Date: May 16, 2026

GANESH INFRAWORLD LIMITED

(FORMERLY KNOWN AS GANESH INFRAWORLD PRIVATE LIMITED & GANESH INTERNATIONAL)
CIN: L46620WB2024PLC268366
Godre| Genesis, Unit No. 908, 9th Floor, Street No. 18, Block - EP & GP,
Sector - V, Salt Lake, West Bengal, India, 700081
EXTRACT OF AUDITED STANDALONE FINANCIAL RESULTS
FOR THE QUARTER, HALF-YEAR AND YEAR ENDED MARCH 31, 2026

[As per Reguiation 47(1)(b) of the Secunbes and Exchange Board of india

Dear Sir,
Sub: Demand MNotice Under Section 13(2) Of The Securitisation And Reconstruction OF Financial Assets And

Enforcement OFf Security Interest Act 2002,

That M/s TECH SUTRE INDUSTRIES LIMITED (Borrower), Shri. Vinay Rohidas Patil S/o Rohidas Patil
(Director, Joint Mortgager and Guarantor), Shri. Kunal Rohidas Patil ‘o Rohidas Chudaman Patil
(Guarantor and Mortgager), Shri. Kishore Laxman Pawar S/o Laxman Pawar (Director and Guarantor) and
Shri. Anurag Bahadur S/o Virendra Bahadur (Director and Guarantor) has availed the following loans/cradit
facilitles from our Specialised Sme Branch, Mumbai Sakinaka Branch (2411) Branch from time to time:

»
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[

(Listing Obligations and Disclosure Requirements) Regulations, 2015] (Rs. In lakhs except for EPS) r?: Loan No LOAN AMOUNT Nature of Loan/Limit ngslu LnT AS ON I:#:E S“:T
_ FortheQuarterended =~ |  Forthe Hall-Yearended |  For the Year ended 1 | 2411261001206 | 5,00,00,000.00 2000-MSME-OD/ OCC 504,45, B06.00 13.80%
Particulars 31.03.2026 | 31.12.2025 | 31.03.2025 31 03.2026 | 30.09.2025 | 31.03.2025 | 31.03.2026 | 31.03.2025 2 170004280019 2,95,00.000.00 | 765-GECL 1.0 [EXTENSION) | 1,16:22,165.40 10.60 %
[-ll-ldllll} {UI'I-IH:IHI (Audited) l-ﬁﬂdhd} ﬂh-ludihﬂ} [lildlhﬂ} lﬁl-ll‘-ﬂﬂdl [!-I-ldl'lid} The above said loan/credit facilities are duly secured by way of morigage of the asseis more specifically descrbed
=T 3 2o || B s " : i s i | B i g in the schedule hereunder, by virtee of the relevant documents executed by you in our favour. Since you had failed
Total Revenue 2? 761 "9 Et EEE ?2 mfm?-m 44 35521 : 39 IEE EE ! 3' ":EE E‘E' 33‘ 391 H? 5""*25"3&5 1o discharge your llabilites as per the erms and conditions stipulated, the bank has classified the debt as NP&.on
Net Profit/(Loss) for the period 01.05.2026 Hence, we hereby issua this notice to you under section 13 (2} of the subjact Act calling upon you to
(Belore Tax ana Exceptional and/or discharge the enfire lability of Rs.6,20,71,971.40 (Rupees 5ix Crores Twenty Lakhs Seventy One Thousand
Mine Hundred Seventy One and Forty Paise Only) with accrued and up o date interest and other expenses,
Extraordinary ems) 2,569.41 2,588.47 | 155885 515788 | 437384 3,075.47 933182 5.337.33 within sixty days from the date of the nofice, failing which we shall exercise all or any of the rights under Saection
Profit/(Loss period 13(4) of the subject Act.
:::ufa Tax { Aﬂémﬂmﬂ and/or Further, you are tereby restrained from dealing with any of the secured assets mentioned in the schedule In any
hals ,without I rit. Thi el dice 1o th hits kb 1 dar th
Edraordinaryhems) | 256041 258847| 155895| 515788 | 437394 | 307547 | 959182 | 530738 | |ibjectActandioranyomer lwiniorce, o o SRR AR
HHWI:L&HSI for the period BTEE’THJ: 1,905 '|E 1.804. ,” 1,161.70 3 809 66 3.273.11 2 905 49 7 082 76 4.005.04 Your attention s invited to provisions of sub-section (8) of Section 13 of the SARFAES! Act, in respect of time
: : available, o redeam the secured assets.
Paid-up Equity Share Capstal The demand notice had also been issued 1o you by Registered Post lo your last known address avallable in the
(Face Value of T 5/- each) 213807 2.136.07 2.136.07 213807 2.136.07 2136.07 213607 2,136.07 Branch record.
SCHEDULE
El;anu‘ng; WHE;“;_E The specific details of the assets Mortgaged/Hypothecated are enumerated hereunder: >
Er:t:ﬂ ml \ iy Sr. No Movable Name of Title holder H
1 Hypothecation of Stocks of coltan yarn, SFG, Cotton Fabric, Dabtors /s TECH SUTRE IMDUSTRIES
a Basc 4.46 4.46 3.36 882 7.66 6.64 16.58 11.59 Cersai Security id - 400016891122 and 400016991230 LIMITED (Borrower) -
b. Diuted 4 46 448 3.36 892 7.66 664 16.58 11.59 2 Industrial Plot admeasuring 46000 Sg.mt at Gat Mo. 105, Village | M/s TECH SUTRE INDUSTRIES =
Notes Sutrepada, Taluka & District - Dhule, Maharashitra - 424302 and | LIMITED (Borrowear)
Factory Building admeasuring 499423 Sg.mt Boundanes © Norh -
1. The above s an exiract of the detailed format of Standalone Audited Financial Results for the quarter, hall-year and year ended March 31, 2026, Gat No.186 South - Gat No B6/B5 East - Road West - Gat No.104
which has been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on 16/05/2026, and filed with Cersal Securily id : 4040015226220
the Stock Exchange under Regulation 33 of the SEB! (Listing Obligations and Disclosure Requirements) Regulations, 2015 as amended. 3 | Plant & Machineries, Misc. Fixed Assets and Elactrical installation | M/s TECH SUTRE INDUSTRIES
2 The full § ol the aff d Standal \udited Fi sl Rssults for the half-year and year ended March 31, 2028 will be available {Value in Rs.4.65 Cr.) Cersai Security id . 400016991605 LIMITED (Borrowar) w
on the Stock Exchange website at www.nsaindia.com and on the Company's website at www.ganeshinfra.com. The same can be accessed by 4 [Non-Agricultural” Plots ot Survey No. 494/4B Knlwala Nagar, Near| Shri Kunal R. Palll (Morgager) T
o . ' ' Railway Crossing, Mumbai Agra Road, Dist Dhule, Maharashira - |and Shei Vinay A Patil (Director m M E
acannng cove proviced Delow. 424001 a5 under ; and Mortgager) T E
EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS Piot No. Area Sq.Mt. B Wi
FOR THE QUARTER, HALF-YEAR AND YEAR ENDED MARCH 31, 2026 g g:‘gjg (X:
(Rs. In lakhs except for EPS) o s = A"
For the Quarter ended For the Half-Year ended For the Year ended 11 218.70 mm X
Particulars 31.03.2026 | 31.12.2025 | 31.03.2025 | 31.03.2026 | 30.09.2025 | 31.03.2025 | 31.03.2026 | 31.03.2025 12 218.70 w W
(Audited) |(Un-audited)| (Audiled) | (Audited) |(Un-audited)| (Audiled) | (Audited) | (Audited) 13 214.30 i
Total Revenue 2312875 | 2163372 | 16087.76 | 4476247 | 3919666 | 31,02065 | 83.955.13 | 54,25065 :; 213;:2 = g
MNet Profit/(Loss) for the period 18 1 EIFI} —
(Before Tax and Excaptional and/or 33 tEE.UD U
Extraordinary fhems) 260712 2.588.12 1,558.95 519524 4 368.12 5. 07547 8,563 .36 5.337.33 24 FEEIHH z
Met Profit/(Loss) for the period - e
before Tax (Aler Exceptional and/or 1o zgu.ng m ‘q
Extraordinary ltems) 2607.12 258812 1.558.95 519524 436812 307547 9,563.36 533733 TOTAL m" i z
Net Profit/(Loss) for the period after Tax Cersai security id ; 400015227843 = o
& Share of Profit/(Loss) on Associate 2445886 1,904.12 1,161.70 | 434998 | 326729 2.295.49 TEBIT2T | 400504 400015228274 LL
Paid-up Equity Share Capital 4 | Mon-Agricultural Piots &t Survey No. 495/1A Kolwale Magar, Mear | Shri Kunal R. Patil (Mortgager) h 6?
(Face Value of T 5/- sach) 213607 2.136.07 2136.07 2.136.07 2.136.07 2.136.07 213607 2.136.07 Railway Crossing, Mumbal Agra Road, Dist Dhule Maharshira - 424001 | and Shri Vinay R. Patil {Director
E = P'Ef. E-I. . . = 3 . . . - - as under | and Mastgager)
IFBEE Value of T 5/- sach) Plot No. Area Sg.Mt.
(ot annualised) 1 212,05
a Basic 513 445 338 10.18 7.65 6.64 17.83 11.59 2 187.00
b. Diuted 573 4.46 3.6 10.18 7.65 6.64 17.83 1159 : 169,60
5 165.00
Notes
;| 231.00
1. The above is an exiract of the detailed format of Consolidated Audited Financial Results for the quarter hali-year and year ended March 31, 2026, 12 157.05
which has been reviewed by the Audid Commitiee and approved by the Board of Directors at their meeting held on 16/05/2026, and filed with 13 157.05
the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 as amended 14 16102
2. The hull format of the afforesaxd Consolidated Audited Financial Results for the quarter hall-year and year ended March 31, 2026 will ba availabile 24 150.00
on the Stock Exchange website al www.nsaindia com and on the Company's website al www.ganeshinfra.com. The same can be accessad by o5 157.05
scanning the OR code provided below 26 157.05
: For and on behall of the Board of Directors = zna'nz
GAMNESH | ITED :
Sd/- B TN TOTAL 2105,02
Vibh Cersai Security id : 400015226968
griw 400074212713
Date : 16-05-2026 Chalrman, MD and CEQ : :
s . epaper.finapci B 58.2708M Authorized Officer
Piace : Kolkata DIN: 02331469 Pap ﬂFM@E i AT,
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